INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF B BENCH FOR 08-JULY-2026 (WEDNESDAY)

BEFORE
- AND

HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER
HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 6

Assmt.

24

s Appeal Number Year Assessee Name Remarks
1 |ITA 5434/MUM/2025] . 2011-12 | [D] BRANDZSTORM INDIA MARKETING PRIVATE LIMITED (E-FILE (C/F))
2 | CO59/MUM/2026 | 2011-12 |[A] BRANDZSTORM INDIA MARKETING PRIVATE LIMITED ((C/F))
3 |ITA 9082/MUM/20251 2016-17 | [A] M/S. BHARAT UDYOG LIMITED
4 |ITA 9083/MUM/2025]| - 2012-13 - | [A] M/S. BHARAT UDYOGFLIMITED
5 [ITA 9167/MUM/2025| 2015-16 {[A] M/S. BHARAT UDYOG LIMIT! ED‘

6 |ITA 9524/MUM/2025| 2015-16 '[D] SAHANA DWELLERS PRIVATE LIMITED (E-FILE) ;

7 | ITA 647/MUM/2026 | 2017-18 | [A] NITIN BHERULAL JAIN (E-FILE) ’

8 | ITA 800/MUM/2026 | 2016-17 | [A] BHAVESH INDUBHAI DESAI »

9 |ITA 2233/MUM/2026 2012-13 D[é%g[gpuégg(\létﬁél)\m FOR AGRICULTURE AND RURAL
10 |ITA 2389/MUM/2026| 2013-14 [D]NISHA JHAVERT (E-FILE) ,

11 {ITA 2903/MUM/2026| 2017-2018 ‘[A] SEEMA SATISH MEHTA (E-FILE-SMC)

12 |ITA 4397/MUM/2026 | 2008-09 |[A] SATYAJIT CHEMICALS PVT LTD (E-FILE)
| 13 {ITA 4398/MUM/2026| 2011-12 |[A] SATYANT CHEMICALS PVT. LTD

14 JITA 4399/MUM/2026) 2012-13 | | [A] SATYAJIT CHEMICALS PVT, LTD. (E-FILE)

15 |ITA 4400/MUM/2026 201415 [A] SATYAJIT CHEMICALS PVT. LTD. (E~FILE:)

16 ITA 4401/MUM/2026 2014-15 [A] SATYAJIT CHEMICALS PVT. LTD. (E-FILE)

17 ITA 4402/MUM/2026] 2017-18 _[A] SATYAJIT CHEMICALS PVT. LTD. (E-FILE)

18 |ITA 3586/MUM/2023| 1991-92  [A] BHUPENDRA C. DALAL (C/F)

19 |{ITA 3587/MUM/2023| 1992-93 |[A] BHUPENDRA C. DALAL (C/F)

20 {ITA 3588/MUM/2023| 1993-94 = |[A] BHUPENDRA C. DALAL (C/F) ‘ N

21 | ITA 539/MUM/2026 | 2018-19 |[D] NARESH HARKARAM CHOUDHARY (E-FILE (C/F))

22 | ITA 540/MUM/2026 | 2019-20 |[D] NARESH HARKARAM CHOUDHARY (E-FILE (C/F))

231 ITA 541/MUM/2026 2021-22 | [D] NARESH HARKARAM CHOUDHARY (E-FILE (C/F))

ITA 1145/MUM/2026|A Y 2021-22 ‘[A] NARESH HARKARAM CHOUDHARY (E-FILE (C/F)
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

Revisep CAUSE LIST OF C BENCH FOR 08-JULY-2026 (WEDNESDAY)

BEFORE HON'BLE SAKTIJIT DEY, VICE PRESIDENT
AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER

IN COURT ROOM 2

st1 | Appeal Number Aizrrt ) Assessee Name - Remarks
R /mel 5025 2017-18 | [A] PRAKASH HIRACHAND MUTHA (E-FILE)

2 | oos2 /pm 12025 2013-2014 AT M/S. OLIVE BUILDERS (E-FILE) | |

3 16653/1\23?4/2025‘ 2014-2015 | [A] M/S. OLIVE BUILDERS (E-FILE) ‘

4 | cos 4/;‘3}4 12025 | 20152016 | [A] M/S. OLIVE BUILDERS (E-FILE)

N /l\ﬁa /2025 | 2016-2017 [A] M/S. OLIVE BUILDERS (E-FILE) |

6 | cos /NIIEAM 12095 20162017 i[A]r OLIVE BUILDERS AND DEVELOPERS PVT. LTD. (E-FILE)

7| eert /:\/IILTJ/?\A /2025 | 2013-2014 | [A] OLIVE BUILDERS AND DEVELOPERS PVT. LTD. (E-FILE)

8 | corm /nﬁ?ﬁ 12025 _201442615' [A] OLIVE BUILDERS AND DEVELOPERS PVT. LTD. (E-F;LE) I
o | 673 /NIHT& 12025 | 2015-2016 | [A] OLIVE BUILDERS AND DEVELOPERS PVT. LTD. (E-FILE)

0] So7a /NIIE’:,, /2025 | 201516 | [D] PLAY GAMES 24X7 PRIVATE LIMITED (E-FILE)
R . /Nlla’:,l 12025 2020-21 | [D] PLAY GAMES 24X7 PRIVATE LIMITED (E-FILE)

12| 4300 /WIIE‘;’,' 12025 | 201516 | [A] PLAY GAMES 24x7 PRIVATE LIMITED

13| g301 /P,Ilm,l 12025 | 2020-21 | [A] PLAY GAMES 24X7 PRIVATE LIMITED
14 /MIJIQ 12026 | 2014-2015 | [A] PAMPERED HOME PRIVATE LIMITED (E-FILE)

15| 5s20 /1313:4 12026 | 202223 | [A] PRASAD BABAN JAVRAT (E-FILE)

16| 5oy /NI,E’:,, 12026 | 2022:23 | [A] PRASAD BABAN JAVRAT (E-FILE)

17 522 /NIIB’;,I 12026 2022-23 | [A] PRASAD BABAN JAVRAT (E-FILE) -

18 5560 /i\/Ilmfl 2026 | 202728 | [AJ INTERNATIONAL SOCIETY FOR KRISHNA CONSCIOUSNESS

19| cp /Nlm,l 12026 | 202728 | 4] INTERNATIONAL SOCIETY FOR KRISHNA CONSCIOUSNESS

Assistant Registran
7-Jul-2026|




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF G BENCH FOR OS—JULY-2026.(WEDNESDAY), !

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON'BLE PAWAN SINGH, JUDICIAL MEMBER

IN COURT ROOM 7

st | Appeal Numbér _ ' A$:':: " Assessee Name - .Remarksv
1 |ITA 9506/MUM/2025 2019-20 | [D] GRID TRADING PRIVATE LIMITED (E-FILE)
2| CO99/MUM/2026 | 2019-20 [A] GRID TRADING PRIVATE LIMITED _
3 | ITA 123/MUM/2026 | 2021-22 | [A] GOWD SARASWAT BRAHMAN SABHA MUMBAL (E-FILE)
4 |ITA 1419/MUM/2026] 2016-17 |[A] GLOBEOP FINANCIAL SERVICES (INDiA) PRIVATE LIMITED (E-FILE)
5 |ITA 1420/MUM/2026 - 2018-19 | [A] GLOBEOP FINANCIAL SERVICES (INDIA) PRIVATE LIMITED (E-FILE)
6 |ITA 2545/MUM/2026 - 2018-19 | [D] GLOBEOP FINANCIAL SERVICES (INDIA) PVT. LTD. (E-FILE)
7 |ITA 2404/MUM/2026 | 2026-27 | [A] SHRI JAIN DHARMIK SHIKSAN SANGH (E-FILE)
8 |ITA 2429/MUM/2026 2024-25 | [A] GL CONSTRUCTIONS PRIVATE LIMITED (E-FILE) '
9 (mTA 2468/MUM/2026| 2010-11 [D] GANITA TECHNOLOGIES AND SERVICES PRIVATE LIMITED (E-FILE)
10 |ITA 2490/MUM/2026| 2018-19- | [D]..YES. BANK LIMITED (E-FILE) ‘
11 |ITA 2551/MUM/2026 2020-21 [A] YOGESH JAGDISHII KANODIA (E-FILED)
12 |ITA 2633/MUM/2026/ . 2019-20 | [A] GAJALA BANO MOHAMMAD RASHID SHAIKH (E-FILE)
13 [ITA 2661/MUM/2‘Q_26 2019-20 [A] GOPAL RAMAKRISHNAN (E-FILE)
14 |ITA 2662/MUM/2026| 2020-21 | [A] GOPAL RAMAKRISHNAN (E-FILE)
15 [ITA 2697/MUM/2026| 2023-2024 | [A] GOVINDRAM GOURIDUTTA PODDAR (E-FILE)
16 |ITA 2722/MUM/2026| 2015-16 [A] ZAKEE AHMED ABDUL SATTAR SHAIKH‘(E-FILE)
17 |ITA 2731/MUM/2026{ . 2018-19 |[A] THE SUPREME INDUSTRIES LIMITED (E-FILE)
18 | A 759/MUM/2026 | 2023-24 | [A] SINAI MARITIME SERVICES PVT LTD (E-FILE)
19 {ITA 2237/MUM/2026 2012-13. | [A] GIRJASHANKER SHIVSHANKER PUNJANI (E—FILE)

Q\ .

Assistant Registrar
g&, 7-Jul-2026|




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF ] BENCH FOR 08-1ULY-2026 (WEDNESDAY)

BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER

AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 8

*

Sri | Appeal Number A$2:1: i Assessee N‘ame Remarks
1 |ITA 4575/MUM/2024| 2020-21 ‘IEA] ORTHO CLINICAL DIAGNOSTICS INDIA PRIVATE LIMITED {{ROCA))

2 |ITA 6663/MUM/2024| 2021-22 |[A] ORTHO CLINICAL DIAGNOSTICS INDIA PVT LTD ((ROCA))

3 {ITA 4401/MUM/2024 2020-21 {[A] VPETROF_AC ENGINEERING INDIA PRIVATE LIMITED ((ROCA))

4 ' JITA 547/MUM/J2026 |  2022-23 . [A} ORIENT STAR TRANSPORT, INTERNATIONAL PRIVATE LIMITED

5 iTA 3423/MUM/2026 2022-23 [_A] RESTAURANT BRANDS ASIA LIMITED (E-FILE)

|6 |ITA4822/MUM/2024| 202021 |[A] ROCHE DIABETES CARE INDIA PRIVATE LIMITED
7 |ITA 1915/MUM/2026| 2011-12 gA] ALKA AJIT SHAH ((SMC))
8 |ITA 8557/MUM/2025] 2016-17 |{D] JAYESH DINESHKUMAR SHAH‘(E~FILE(SM(S$) :

i

. i ' Ai isis nt Registrar
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF SMC BENCH FOR 08-JULY-2026 (WEDNESDAY)

BEFORE HON'BLE CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER
AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

IN COURT ROOM 3

Assmt.

- | srl | Appeal Number Year ) Assessee Name Remarks

1| Sgromumy026 | 201819 |IA SANJAY HASMUKH KUBADIA (E-FILE)
2 | sa00Mumy2026 | 2920-21 | [A] VIDAY KUMAR SETHUMADHAVA MENON (E-FILE)
3| 403 /I\fm' 2006 | 20222 |[A] VIJAY KUMAR SETHUMADHAVA MENON (E-FILE)
4 4294/%’?4 12026 | 2017-18 | [A] HETAAL JASWANTRAT PAREKH (E-FILE)
5 | 4301 MUM/2026 | 201819 | [A] HITEN DHIRAJLAL SHAH (E-FILE)
6 | 4303/MUNM/2026 | 2013-14 | [A] NIRMAL SPINNING MILLS PRIVATE LIMITED (E-FILE)
7 | azasmomzo26 | 2014-15 | [A] SAPPHIRE DEVELOPERS (E-FILE)

|8 | 4agmumya006 | 201718 [A] SAPPHIRE DEVELOPERS (E-FILE)
9 4351),\}@’;4 12026 | 201819 [A] POONAMCHAND NATHALAL SHAH (E-FILE)

10| 430 mony2026 | 2017-18 | [A] SURENDRA P LAD (HUF) (E-FILE)
11 4379/MUM/2026 | 2011-12 | [A] EDMUND DOMNIC DSOUZA (E-FILE)
12 | 50 /wllml/zoze 2014-2015 | [A] KAVITA MANISH KHENI (E-FILE)

Aésistan Registrar,
07-Jul-2026|




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF

THIRD MEMBER MATTERS,

PART HEARD MATTERS,

. SPECIAL CONSTITUTION,

STAY APPLICATIONS

AND MISCELLANEOUS APPLICATIONS

FOR

08-JULY-2026 (WEDNESDAY)

BEFORE SHRI AMIT SHUKLA, JUDICIAL MEMBER
AND SHRI MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

SPECIAL CONSTITUTION MATTERS (PART HEARD MATTERS AT 2.30 PM)

ITA ]1986|MUM 2026 18

FILE)

srl| Appeal Number "Aizg}t' Assessee Bench [Remarks
1| 17A 3930|MUM|2025| 220" |[D] METROPOLIS HEALTHCARE LTD (E-FILE) D | EFIE.
2 | 1A 3931 [MUM 2025,'22313" [D] METROPOLIS HEALTHCARE LTD (E-FILE) - D | E-FILE
3 | 17A {3932|MuM|2025| 2921" |[D] METROPOLIS HEALTHCARE LTD (E-FILE) D | EFILE
4 | 17A |3933|MUM|2025] 2918” |[D] METROPOLIS HEALTHCARE LTD (E-FILE) - b | efue
5 | 17A [3934|Mum|2025 2057 |[DJ METROPOLIS HEALTHCARE LTD (E-FILE) D | E-FILE
6 | 1TA [3949|MUM]|2025 2%9' [D] METROPOLIS HEALTHCARE LTD (E-FILE) D | EFuE
7 | O | 312 |Mum|2025| 2920 |[A] METROPOLIS HEALTHCARE LTD D
8 | cO | 313 |Mum|2025] 2021" |[A] METROPOLIS HEALTHCARE LTD D
9 | co |314 [Mum|2025| 2922 |[A] METROPOLIS HEALTHCARE LTD D
10 | €O |315 [Mum|2025| 223" |[A] METROPOLIS HEALTHCARE LTD D
BEFORE SHRI VIKRAM SINGH YADAV, ACCOUNTANT MEMBER:
AND SHRI SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
PART HEARD MATTERS
| AT 2.30 PM
Srl Appéal Number - As::}t. Assessee ‘Bench Remarks
Dl 2022~ |[A] MAHARASHTRA INDUSTRIAL DEVELOPMENT _
1 | ITA [5931|MuM|2026| 20227 |LA) TIARARASH ‘ D
BEFORE SHRI SANDEEP GOSAIN, JUDICIAL MEMBER
AND SHRI PRABHASH SHANKAR, ACCOUNTANT MEMBER
CLARIFICATION MATTERS
AT 2.30 PM
sri | Appeal Number c::’:‘t' Assessee Bench [Remarks
2017- |[A] SUNSHINE PROJECTS PRIVATE LIMITED (E- A




| B | 08-07-2.025
BEFORE SHRI NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER
AND SHRI JAGADISH, ACCOUNTANT MEMBER

PART HEARD MATTERS
AT 2.30 PM
Srl | Appeal Number A$Z:‘:‘ Assessee ' Bench {Remarks
. 2013- ‘ ‘ '
1 |1A | 81 |Mum|2026| 23" |[A] VINOD JATIVA F
2 |1 | 82 |Mum|2026| 291+ |[A] vNOD JATIYA . | F
| - 1 2015- » ' T
3 | 1A | 83 [MuM|2026( 7" [[A] VINOD JATIYA F
, : 2016- ? o -
4 |T7A | 84 [MuM|2026| 22> |[A] VINOD JATIYA . F
2017- ' - ’
5 |17A | 85 [MuM|2026| 295" |[A] vINOD JATIYA ) F
6 | 1TA |8880[MuM|2025 2%3' [D] VINOD JATIYA (E-FILE) | F | EFue
7 | 1TA [8881|MUM|2025 201154' [D] VINOD JATIVA (E-FILE) "F | EFIE
| 8- | ITA [8882|MUM]|2025 20125' [D] VINOD JATIYA (E-FILE) | CF | EfIE
9 | 17A [8883{MUM|2025 201175" [D] VINOD JATIYA (E-FILE) | , F | E-FILE
10 | ITA |8884|MUM|2025 201%7' [D] VINOD JATIYA (E-FILE) | F | E-FILE




